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caS.1 or railure to implement any law, the 
Ceatral Pollution Cootrol Board will take 
over tbeir powor and implement the pro-
vilionl itlelf. 

{English] 

SHRI B. A YYAPU REDDY: So (ar 
as tbe implementation aspect i. concerned, 
tbis enactment ia a dead letter. 00 tho 
implementation aide, it is a Bop. We bave 
not come acroll a single case of a perloo 
baving been prosecuted for poDutin. or 
indulaing io pollution of drinkinl water. 
Wbat step will be taken by tbe 
Government under tbe proposed amend-
ment (or tbe strict implementatioo of tbl. 
Act? Are tbe Government loinl to bave 
an independent Implementing agency under 
tbe proposed amendinl legislation ? 

SHRr Z. R. ANSARI: This is not 
true tbat action bas not been taken under 
the Water (PreventJoD and Control or 
POJlutiOD) Act. Action bas been taken 
agaiost maoy industrIal units wbich are 
polluuing the water, but unfortunately. 
tbere arc certalD procedural lacune and 
certain loopboles because ofwbich effective 
action could not be taken and It ia (or 
this purpose that we arc brinaing this 
amendment. If tbe hon. Member is 
interested. I can give lomo of tbe 
detail. about the prosecut.oDl wbicb 
have taken place. Under the Air Act. 223 
uotts have been prosecuted and under the 
Water Act. 1751 units have been prosecu-
ted. This is tbe position. But it is true 
lbat because of tbe provisions beio, in-
effective, dfective steps could not be taken. 
Tbe penalties were inadequate and there 
were cenaio procedural lacunae. 

SHRt CHANDRA PRATAP NARAIN 
S[NGH: Alone hon. Member earlier 
said, law. canDot roally proveot tbo mi .... 
of pollution as far a. wdter loel. Tbe 
MiDlat.r is very well aware tbat as far u 
water pollution 10es, there are certaia 
industries liko cbomical iDdUltries. small 
aca1e cotta •• indultries like dyo ladusuy 
and above aU the sUlar iodultry. .hat 
happens i. tbat in tbe lualr industry. tbe 
byproduct Ute molasses is stored in opea 
pita. The waabiD, 01 tho laotory. the 
wator. i. allowed to drain out and It aces 
into tbe riven and streams and It causel 
I Jot of pollutioa. Tbe QODditlon '*om .. 

"Orlt wben leachln. takes place as has 
been happeniog in Jodhpur and ar0ua4 
mOlt of the lugar 'actoriea. paper fitctoriel 
whIch are in the rural areH. WJJJ the 
Minister lee to it tbat in the amended Jaw. 
the Contra I Government will be able to 
10dk into it or bave lome machinery to 
prosecute tbose erring Industries. 

The Minister .aid tbat be was empo-
wering the State Governmeots. However, 
Jater tho Minister will alwa,s anwer ques-
tions that it il a State subject and they 
cannot do anything. WiJI tho Minister 
see to it that within the law. of tho State 
Pollution Control Boards, the Centre will 
have some metbodolOlY or means te loot 
iDto it 1 Not only that, the n0ll-l0 ..... 
mental aaencies should also be involved ill 
tbfa. 

SHRI Z. R. ANSARI: Precisely. it 
is keeping tbi. in view that these amend .. 
ments are going to be made. The State 
Pollution Control Boards arc there to im .. 
plement tbe Central Act. This is a Cen-
tral Act. The State Boards aro bound to 
implement tbose ,rovi.ions, But If there 
are aoy lapses on tbe part of the State 
Pollution Control Boards, tbe Central 
Government and tbe Central PoDUtiOD 
Control Board under the Minhtry o( Envi-
ronment and Forests would not keep on 
sleeping aod shiftinl the responsibility on 
the Stato PoJJution Control Board. For 
that tpocific purposes, where lapses 'ave 
taten place in that area, the powers of the 
State Pollution Control Boards win be 
taken by tbe Central Pollution eo.trol 
Board. This is a provision which has 
bem made in the Air Act as weU as the 
Ea'Yironmeot Protection Act ... 

(Interruptions) 
SHRICHANDRAPRATAPNARAnf 

SINGH: This is an important subJOd. 
Before the law is made. balf·an·hour disc-
amoD may be allowed ••• (Inter'lIpt;olU) 

Pr .. otJo. of IDdla. La ...... IIOt 
lad.dod I. Eilbtb Scbe.ale of tile 

CO_tlt.UM 

+ 
·430 PROP. NARAJN CHAND 

PARASHAR: 
SHRf SHANTARAM NAI&: : 

Will tile Miaister of BUYAN Itf!S(). 
URCS DBVELOPMBNT ~ p~ • 
.tato : 
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<a) wbether Government bave taten 
aD1lteps duriq tbe last three yean inclu .. 
.... the current financial year for tbe 
promotion of such Indian lan.uaaes, as 
are not included in tbe Eiahth Schedule 
of the Conltitution but are spoken by over 
ODe mJ11ion people each, especially bill 
States/reJoios and tribal areas; 

(b) if so, the details thereof and the 
amount allotted for this purpose durlOl 
the Seventh PJan, year-wise; and 

(c) if not, the roasons tberefor and 
the steps proposed to be taken for this 
parJ)0I0, especially when some of these 
Juauaacs have a rich tradition of folk and 
creative/written/literature and tbese are 
patronised by the All India Radio and are 
aIao uaed .1 tbe oral medium of instruc-
tion in the IChools ., 

THE MINISTER OF STATE IN THE 
DBPARTMENTS OF E.DUCATION 
AND CULTURE IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP. 
MBNT (SHRI L.P. SHAHI): (a) Yes. 
Sir, It is the endavour of the Govern-
meat of India to develop the cultural and 
literary heritage of all the languages irres-
pective of tbejr inclusion to tbe Eighth 
Schedule. 

(b) aDd (c) Besides the fifteen langu-
... caumerated in the Conatitution of 
IDdia, the Sahitya Akademi has rccopi-
... EDalilh, MaitbiJi, Manipuri, Dogri. 
a.;uthani. Konkani and Nepali as laDlu-
.... iJa which its proarames are implemen-
tocI. The Central Institute of Indian 
Laapapa, ",IOrC i. engaged 00 the 
promotiOD and devclopmcnt of Tribal 
• ..,..... A statement on the proarammes 
coadaeted durlq the "It tbree yearl and 
tIaote proposed to be conductcd for the 
prOlDOtiOD and development of luch langu-
... is liveD below. 

Stata.eat 

TIle "ado. proarammea cooducted 
..... lite Jut three years and propoacd 
•• be coadIIcted bl the Sabia),a Akademi, 
... DeUai aad tho Central Institute of 
.... La ...... , MyloR are livcn ..... : 

Sahltya Abde.I, New DeIhl 

Besides tbe liltteD JaDlUIIOl eDumera-
ted in the Constitution of India, the 
Sahitya Akademi hal recognised 
Enalish. Maithili Manipuri. DOlri. 
Rajasthani, Konkani and NepaH 
as Janguqes in which jts proara-
mmes are implemcnted. EUllish i. al.o 
one of the languagcs covered under the 
Three LaDluages Formula, tho implemcll" 
tation of which is basically the reaponli. 
bilit, oC the State Governments. Durinl 
tbe Jast three years, the Akademl haa 
implemented varioos programmes 1n tbeao 
languages, as well. These include confor. 
ment of literary awards, publication, jonr-
nals, seminars and literary workshop', 
Encyclopaedia of Indian literature etc. 

The Akademi has recently set up a 
Language Development Board to help the 
development of languales which have 
sougbt recognition by the Akademi but do 
not fulfil all the conditions laid down ror 
the purpose. It is proposed to encourale 
the publication of basic books like Dictio-
naries, Grammars etc. iD such lanauaacs 
witb matching grants. 

Ceatra. Ialtitute or ladlan La.pages, 
M,lore 

CIIL. Mysore Is oDgaged in the pro-
motion and dovelopment of Tribal lanlua· 
gcs. During the last three yearl the Ins-
titute bas conducted programmes on seven 
sucb langualcs whicb are spoken by one 
milhon people or above. These Janaua-
ges are Bhili, Goodi, Santali. Ho, Mun-
dacl, Yurukh/Oraon and Tripuri. The 
Work belnl done (or the development of 
thesc languaaes includes preparation of 
school primers, adult literacy materials, 
wrltiol of gramman and dictionariel. con-
ductln& workshopi In tranalation. conduc-
tiog bilin,ual educadon pro,rammea and 
proyjdlng jnservice traininl to teachen. 
The work is al yarioUt stales of prepara-
tion/completion durina the Sovonth Plan 
ycarwise break up of expenditure laeurred 
for this work I. a. followl : 

198'·86 
1986-81 

1987·88 

RI. 4.50 laths 
R •• 5.00 lak. 

RI. 7.00 .. kill 
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Thll IncludOi .. lad.. 01 the ltaff wor-
kin, on the projectl aud other overhead 
char,d. 

PROP. NARAIN CHAND PARA· 
SHAR : Sir, th. Minister hal Itated that 
7 lanluagel have been selected by tbe 
Central Institute of Indian Lanluqes 
Mysore for special development altbouab 
tbey are not in tbe Eightb Scbedule nor 
are tbey recognised by tb. Sahltya Ata-
demi. May 1 know wbat il the number 
of lucb lanluaget wbich are recopited 
neitber by tbe Sahltya Akademi and nor 
included in the Eigbtb Scbedul~ of tbe 
Constitution but wbicb are spoken by 
over one million people so tbat we can 
have an idea of tbe size o( tbe problem. 

SHRI L.P. SHAHI: Tbe Central 
Institute of Indian LanlualCl bas identi. 
fied, BhiH, GODdi. Santan, Ho. Mundarl. 
Tripuri and Oraon lanlu"" wb;cb are 
spoken by more than one million people. 
The total Dumber of Janluaae. wbicb bave 
10 (ar been identified are 68 but all tbese 
681anguagos are not spoken by more 
than one million people. Out of these 68 
laDauagel. 34 laDluaaes, bave been furtber 
identified (or the promotional wort. 

PROF. NARAIN CHAND PAllA· 
SHAll: Out of tbese 34 lanluaaes, Pabari 
In Himacbal Pradesb ia also one such 
lanluage about wblch tbe State AssembJy 
bad passed a Resolution in 1970 and also 
bad let up an Academy and the work is 
being caken up there lor the promotion 
01 that lanluaae. Sir, may I tnow as 
to tbe exact proaramme ia undertaken by 
tbe Lanluaae Development Board of tbe 
Sabltya Akademi t for Ibe promotion of 
sucb laniusi. wbicb are still not recOl-
niled witb particular referenc:e to Pahari. 

S.condly J Sir, the fi,ur. .Iven by tb. 
HOD. Minllter (or the aUocatloD 01 dane 
laoau&&ol by tbo CIA, MYIOre read as 
follow. : 

1985·86 

1987.11 

R.I. 4.50 laths 
RI. 7.00 'at ... 

An4 tbe other iatoroatlaa tbiq II 
abat IbJI IIJCI... IIJarita 01 tM ltd 

worJdDI on tbe projects and otber 0"-
bead char.... So, it meanl that the 
actual amount alJoeated lor the dev.lop-
ment and promotion of tbel. lallluaa" ia 
very sma11. So, Will tbe Minilter "7 
tbat it il tbe proposal of the Govel'DlDCDt 
to incre... tbis amount 10 that th.se 34 
Janlualea can al.o bave .ome future iD 
the country 7 

SHRI L.P. SHAHI: Sir, tbe queadon 
is slilhtly mixed up. So, I may be permi-
tted to Ipeak in a little more detail. no 
Sabitya Akademi has indentified 7 Ianpa-
IU for development. Tbese 7 Jan ... _ 
ar. : Enatisb, MaltbiJI, Manipuri. Dopi, 
Rajastbani, Konkani and Nepali. The 
States are holdin. competitions In these 
lanIU8l.1. Tbey are liviD, awards; tbey 
are deve)opiD, course boot. aDd alto 
taking other such steps like providiDl 
pammar, dictionary, etc. That il beinl 
done by the Sabltya Akademi. SImilarly. 
(or tbe tribal laaUBges uDdertaken by tbe 
Instifutes of Indian Lan.uaau, MYION. 
tbey are also tryinl to provide Primers (01 
scbool cbildren and adult educatiOD litera-
ture for the grown uPS. I am tl'Jins to 
ftnd out bow many of tbes ... n bave their 
own grammar or wbetber it can be IJS-
tematised and arammar books ean be pr0-
duced or a dictionary can be produced. 
Thin.s like tbis are in progress. In fact, 
about Pa)aari, in tbe particular .... 01 
this question. most of the lanSule. In the 
Himachal Pradesh are Pabarl. But 10 
far as Pabati in Himachal is conceraftf. 
limHar steps will be taken. 

SHRI SHANTARAM NAIIC: Sir, 10 
'ar u tbe answer given by tbe MIDiltor Is 
concerned, tbere is no distinction b«ween 
the languaael recopised in the Eighth 
Scbedule and tbe lanauaaes recopjsed by 
the Sahitya Atademi. It is stated that it 
tr. tbe endeavour of tbe GO'fel1lmeDt of 
India to develop tbe cultural and literary 
berltale o( all the lanaualea irrospocdve 
or tbeir inclusion to tho Blabtb Schedule. 
Then, tbe qUestiOD arises that In tbe Dod-
kation for tho various scbcmea iaateacI 
01 meatlonina tbat tbil scheme .haD be 
applicable to aU the laaauaaes recopiaed 
by tbe EJabth Schedule. wby do lIot '0. 
add the JaDauaaes rOCOlDised b, tile ...... 
t,a Ataclemf so that automaticallJ .... 
...... are alto iaclldtcL 
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SHIll L P. SHARI: De 1_ ...... to 

.. kept ill tlte' Biahth SChedoJe.... deal· 

.... toea 810. It f1 the .ubjeoMBatter of 
ltae:1Iotae Miaistry. So far other' ......... 
.... beIkIet thOle covered in tile E ..... 
Jltllecttlfe are' cOlKel1led, •• ulle.., 
..... for their dnetopmeDt. So, t ...... 
.. tDtrereDce betweeo tbe-two. If ....... 
..... exists it should be developed' &10 
make it available at least for the Primary 
..... teachiaa 10 tbl tbe ltIIdeatl iD 
...... early 'lCbO.liD, clloald lIa.,., tt.l ... 
... of tbeir bomea. 

SHRI.sHIV PRASAD SAHU: Mr. 
........ Iir. like me tile boo. MiDlater 
.aItO Wo ... to Bihar. (IlI.Ierrllplions) 

1M1t.. "SPBAKElt : No personal matterl 
'>JMte, 1'Iease. 

SHU SHIV PRASAD SAHU: Mr. 
·Spe4ter. Sir. I hall from an area inhabited 
b, A4ivasia. Among them are more than 
lalath OraoDs who speak OraOD. Other 
........ 101 spolen in tbat area are MUDdari 
ad Bo. Besidn these. Tharua who 
.,Peak Tbaru rellde in Champaran district. 
-nae hoa. MiDister said that the Efahtb 
Stlaeclule includes langua,el _hicb were 
recqpiaed earlier. J waDt to know from 
the hoD. Mtnister whether an, fundi bave 
been allocated (or the development of 
Oraoa, and Mundari JaDld,e. spoken 
by. more tban 10 lath people: if so, the 
aQ)OIInl thueol; and if no t. the step. 
prqposocl to be tateD for tbeir develop. 
_t1 

SHill L. p. SHAW: Funds are aot .,Iocated lanauaa .... ilc for their d.velop. 
..... lPlhI&d lllnda ate made available '0 .. IaJUtate whicb then taka up deve-
Jogaaeat work. Tho fint.toP toward. &be 
.........., 01. JanaU&le iI that clllhU'a1 
.... ~ to lb. Ilvn 01 tbe people 
are. puI;diaIaed. Por in.tanCe. iD ClIO of 
~ .... r .. eeI to tbe .... OQ •• ad 
.. _,_,. lUCIa .. to.ina uel han .. 
.... of ,.s4, are .,..,....... ni. It b.ow 
.... pcIa"Jy ..... pr.... For 
..,. ....... ~ tbo ....,.. 01 ,,",Ie "'0 
IPIak It. it ........ "alo ~t. WJaat 

....... ~.,,·Iar,i& • -CGIIV_leot to the 

....... No ,lin.... ia _Iad.el in u.. 
Blaht" Schedul. 00 tb. balis of th. .... 
ber 01 tbe p.ople .Ilo speak It • 

...... ... , MedloiDal V .......... ) 
Alrentta .... Pr ...... _ 

'·"'1. DR. CHANDRA SBOBAR 
TRIPATHI: Will the Mm •• ter Of 
!JtNVlRONMENT AND FORESTS be 
ttl .... d,to ..... : 

ca) whether aDder affore.tation pro. 
aramme .. pUop of medicinal vatue. are 
beln, planted adequately on a top priorit, 
basi. in tbe country; 

(b) if 10, tile _ail. tbereof; aad 

(C) If not, the reasonllberefor , 

THE MINJ~R 01' ST ATE OF 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI Z.R ANSARI): 
(a) to Cc) Uader tbe afforestation pro-
,ramme top priority i. .iveD to plaot 
trees ytelding timber. fuelwood aDd fodder 
to meet tbe needs of the people. How-
eYer, many of the commonly planted 
apecks ".0 have medicinal value. No 
aepar&te .... formation il maiDtaiDed In 
respect 01 medtciaa) .pecie. pJaoted. 

DR.. CHAl'fDRA SHEJCHAR TRI. 
PATHI: Str, the bon. Minister baa very 
clearl, ,tated tbat top prtority il being 
,Iven to plant trOOI ),feldin, timber, fuel· 
wood and fodder. The boo. Mini.ter 
mlaht tatly be acqaai"ted with the fact 
tbat tbetc CIn be aabltltuted by otber 
material., by matfn, varioul efl'ort. eft.r 
tbrou,h tbo private .Iencies or at tbe 
1O ....... t •• I",el. For example, iron. 
eemnt aad ..... t ....... are tbere wbtcb 
en " .... hi place. of timber. 80 .Ieo • 
LPG caD be used in plac. of luol-wood. 

a.oo.dl,. JlaDtatjoD 01 ,..... tree. OD 
a top priority ba.t. It creatiD, aver, 
act.w. .... particular., ftI tile field 01 
lrrlpdOD8l lacilldet. Simul.aoeoual, • 
, ................ a ......... ' •• JaeaJtb 




